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Baggage Rules for indians working in
Persian Gutf and Arab countries
9700. S.UK1 C. K. C HAN DR A P- 

?AN: Will Hie DEPUTY PRIME 
MINISTER AND MINISTER. OB'' FI­
NANCE bo pleased to atate:

(a) what are the main features of
the existing baggage ruî a and what 
are the chunges in the new rules;

(b) whether the Government are 
aware of the fact that large number
of people from India who are now 
working in the Persian Gulf and Arab 
countries find "he present baggage 
rules too rigid and harassing;

(c) considering the fact that these 
Indians are earning for the country 
valuable foreign exchange in abund­
ant quantity whether Government 
propose to take measures to treat 
them on a different footing by giving 
them some concessions;

(d) if so, details thereof; and
(e) if not, the reasons therefor?

7̂ £E MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SATISH AGARWAL): (a) Baggage
rules applicable to different catego­
ries of passengers were revised with 
effect from 16-5-1978. A copy each 
of the Baggage Rules, 1978, The




